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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 27th November, 2012 

$.0. 2802(E).—In exercise of the powers conferred by clause (b) sub - section (1) of 
section 12 and section 13 of the Environment (Protection) Act, 1986 (29 of 1986), read with rule 10 of 
the Environment (Protection) Rules, 1986, the Central Government hereby makes the following 
further amendments in the notification of the Government of India in the Ministry of Environment 
and Forests number S.0. 1174 (E), dated the 18t July, 2007, namely:- 

1. In the Table to the said notification, - 

(1) against serial No.12, in column (3}, for items (2) and (3) and the entries relating thereto, 
the following shall be substituted namely:- . 

“(2) Mr. Ganesh Narayan Raul 

(3) Smt. Neena Kulkarni”; 

(ii) against serial No.66, in column (3), for item (1) and the entry relating thereto, the 
following shall be substituted namely:- 

“(1) Sl-u'i_. Raj Kumar Yadav”; 

(iii) against serial No.67,~ 4;‘ 

(a) in colummn (2), for the existing entry, the following shall be substituted namely:- 

“M/s Standard Analytical Laboratory (ND) Pvt. Ltd., 69, Functional Industrial Estate, 
Patpargary, Delhi - 110 092.%; 

(b) in column (3), for items (1), (2) and (3) and the entries relating thereto, the fo.lowmg 
shall be substituted namely:- 

“(2) Mr. Som Singh 

(2) Mr. Santosh Kumar Singh 

(3) Mr. Methun Kumar Biswas”; 

- (iv) ‘agninst serial No.79,~ 

(@) in column (2), for the existing entry, the following shall be substituted namely:- 

“M/s SV Enviro Labs and Consultants, B 1, Block -B, IDA Auto Nagar, Visakapatnam - 
530 012.7; 

(v) against serial No.80,~ 

(b) in column (2), for the existing entry, the following shall be substituted namely:- 

“M/s Ultra-Tech Environmental Consultancy' and Laboratory, 93 A, Hissa No.02, 
G.V.Brothers, Bata Compound, Khopat, Near Flower Valley, Thane (W) - 400 601 
Maharashta.”;
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(vi) against serial No.81, in column (3), for items (2) and (3) and the entries relating 
thereto, the following shall be substituted namely:- 

"(2) Mr. Miladari Dasgupta 

(3) Mr. Gaurav Kumar Sharma”; 

(vii) against serial No.85, 

(a) in column (2), for the existing entry, the following shall be substituted namely:- 

“ M/s Sophisticated Analytical Instruments Laboratories Society, Thapar Technology 
Campus, Bhadson Read, Patiala - 147 004 (Punjab).”; 

(b) in column (3), for item (2) and the entry relating thereto, the following shall be 
substituted namely:- 

“(2) Mr. Sandip Chandra”; 

(viii) against serial No.92, in column (3), for items (1) and (3) and the entries relating 
thereto, the following shall be substituted namely:- 

“(1) Ms. Ashika B. Avati 

(3) Mrs. Sindhu Kumari”. 

[F. No. Q.- 15018/7/2003-CPW| 

AJAY TYAGL, N Secy. 

Note.—~The principal notification was published in the Gazette of India, Extraordinary Part-I, 
w Section 3, Sub-section (i) vide number S.O. 1174 (E), dated the 18% July, 2007 and 

subsequently amended vide - 

S.0. 1539 (E) dated the 13% September, 2007; 
S.0. 1811 (E) dated the 24% October, 2007; 
$.0.55 (E) dated the 9% January, 2008; 
5.0 .428 (E) dated the 4% March, 2008; 
S.0. 865 (E) dated the 11t April, 2008; 
S.0. 1894 (E) dated the 31sjuly, 2008; 
S.0. 2728 (E) dated the 25% November, 2008; 
5.0.1356 (E} dated the 27 May, 2009; 
5.0. 1802 (E) dated the 22 July, 2009; 

10. S.0. 239 (E) dated the 18 September, 2009; 
11. 8.0. 3122 (E) dated the 7% December, 2009; 

12. 5.0. 3123 (E) dated the 7t December, 2009; 

13. S.0. 142 (E) dated the 21st January, 2010; 

14. 5.0. 619 (E) dated the 19 March, 2010; 

-~ 15. 5.0. 1662 (E) dated the 13% July, 2010, 
16. S.0. 2390 (E) dated the 30t September, 2010; 
17. S.0. 2904 (E) dated the 8% December, 2010; 
18. S.0. 181 (E) dated the 28t January, 2011; 
19. 5.0. 1754 (E) dated the 280 July, 2011; 

20. 5.0. 2609 (E) dated the 22rd November, 2011; 
21. S.0. 264 (E) dated the 13" February, 2012; 
22. 80. 1150 (E) dated the 22~4 May, 2012 and 
23. 510, 2039 (E) dated the 5 September, 2012. 
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